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The Slinister of Mines and
Metals (Dr. Chenna Reddy) (a) and
(b). Hindustan Steel Limitsd has con
ducted certain sample studies in aress
of likely surpluses which have indi-
cated that such surpiuses are mostly
in the unskilled, semi-skilled and cleri-

against
ing out of the expansion of the plants

(¢) The whole question of the re-
organisation of Hindustan Steel Limit-
ed in all 1ts aspects 15 at present under
the consideration of Government
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Requisitioning of Cotion-Bales
*16823 Shri C C. Desal:
Sbhri BR. K. Amin;
Will the Minister of Commerce be
pleased to state

(a) whether it 15 a fact that the
recent measures of requimtioming of
cotton-bales from the traders and sup-
plying cotton at a fixed rate, has caused
grave lossee to thousands of traders
and rullions of cultivators,

(b) whether 1t 15 also a fact that
such measures have proved ineffective
n view of the fact that the cotton
textue mulls are free to sell yarn at
any price in the market and about 80
per cent of the cotton textile produc-
tion is not under price control, and

(c) whether the cotton requisition
machinery has resulted into a new
source of bribery for those who are
in charge of it*

The Minister of Commerse (Bhri
Dinesh Singh) : (a) to (c) Cotton has
been requsitioned at the appropriate
ceiling prices There should not, there-
fore, be any question of losw to an¥
grower or cultvator The traders,
who may have speculated and effected
purchases at hugher prices vis-a-vis
the ceiling prices of cotton in the ex-
pectation that the ceilings would not
be enforced by Government by re-





